BEFORE THE AJUDICATING AUTHORITY

(NATIONAL COMPANY LAW TRIBUNAL)

AHMEDABAD BENCH
AHMEDABAD

C;..P. (1.B) No. 91/9/NCLT/AHM/2017

Coram: _ - Present: Hon'ble Mr. BIKKI RAVEENDRA BABU
' ' ' ' MEMBER JUDICIAL

ATTENDANCE-CUM- ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 22.08.2017

Name of the Company: ' Aarti Industries _-Ltd.
- - ' Vs
Khushbu Vinyl Pvt. Ltd.

Section of the Companies Act; Section 9 of the Insolvency and Bankrugtcy
. - _ ~ Code

S.NO. NAME (CAPITAL LETTERS)  DESIGNATION REPRESENTATION  SIGNATURE
1. Raetl. i, AN p cat LehBmen ks

ORDER

Learned Advocate Mr. Rashesh Parlkh present for Petltloner

None present for
Respondent '

Proof of dispatch and serv1ce of copy ot application on Respondent ﬁled

_ It 1S notlced that Apphcant not complied with sectlon 9(b) and (c) of the Code.

Applicant is d1rected to comply W1th section 9(b) and (c) of the Code.

Applicant counsel 1s informed accordlngly and it amounts to notice under the Proviso
to section 9 (5) of the code. '

file proof of service.
List the matter on 29.08.2017. '
IKKI RAVEENDRA BABU
MEMBER JUDICIAL

Dated this the 22nd day of August, 2017.




